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NOTIFICATION

The loLlowing Act ollhe Sikklm L€gislalive Ass€mbly having receivod lhe ass€nt oflh€ Governor

on 7th oay ol Apil, 2000 is hereby pub ished lor generai iniolmallon!
THE SIKKIM RESEABCH INSTITUTE OFTIBETOLOGY

(RENAMING) ACT, 2000
(AcT NO. 1 ot 2000)

AN
ACT

GOVERNMENT OF SIKKIM
LAW DEPABTMENT

GANGTOK.

to rename the Slkkim Besearch lnslilute ol Tibelology incorporaied by

Charter of lncorcoralion promLrlgated on the 281h day of Ociober, 1958 and

subs€quently amonded by ihe Ptoclamation cjated the 22nd day of May, 1g5g and

the chanerol lncorporalion 01 lhe slkkim Research institute oiTlbeiology (Ameno'

men0 Acl, 1976.
8E ii enacteo by tne Legisrature ol Slkki.n in the FiilyJirst Year oi the

Flepublic of lndia as iollowst'
1, (1) This Act may be calLed ihe Sikklm Fesearch lnslituie ol Tibetology
(qenaming)Acr.2000.

(2) Il shallcome into Iorce al once.

2. On and from lhe date oJ commencerneni oi ih s Act, lhe Sikkim Research

lnslitute ol Tlbetolo gy inco rporaled bythe Charler oi lncoQorauon promulgated on

lh€ 28lh day oJ Octob€r, 1958 and subsequenlly amended bv the Prociamallon
promuigatecion the 22no day ol May,1959 and the Chanerof lncorporalion of the 4of
Sikkim H6search lnslilule oiTbetology (Amendmont) Acl, 1 976 shallbe renamed 1976
as th6 Namqyal lnsulute ol Tibeiology ".

BvOrder oi lhe Govemor.
T.D. qINZING,

SECRETAHYTO THE GOVT. OFSIKKIM,
LAW OEPARTMENT.

F. NO. 16 (82) LD,T-2000

Shon tille and

Flenamino ol
Slkkim Besearoh
lnsliluid ol
Tibeioloqy.

P nted at Sikkim Governtnenl Pftss, Qangtok


